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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL (iijj
BOMBAY BENCH, CAMP AT NAGPUR.

0.4.693/92.

Anna G, Armarkar, i
Ex-nen-cenmissiened Officdr

attached te 166, Military Hespital,

Jammu, presently residing at

Nagpur. «+ Applicant,

V[So
1., Distriet Ceurt Martial Officedr
acted in Trial Ne,13536710 Y
at Jammu.
2., S3.P, Jain,
Majer General Officer Cemmanding
26 in Ceuntry Divisien,.
3, Officer Cemmanding Treeps,

166, Militery Hespital,
Jammit, ++ Respendénts,

Coram : Hen'ble Shri Justice 5.K. Dhasn, Vice Chairman,
Hen'ble Shri M.Y. Prielkar, Member {(A).

Appearance:

Shri S.K. Deshpande,
Ceunsel fer applicant,

ORAL JUDGMENT 1 Date: 15-9019920
I Per : Hen'ble Shri S.K. Dhagen, Vice Chairman [

Learned Ceunsel for the applicant prays that
he may be permitted te withdraw this applicafien. The

prayer is allewed.

The applicatien is dismissed as withdrawn.
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~ .

( M.Y. PRIOLKAR ) ( S.K%HAON )
MEMBER (4). VICE CHAIRMAN,

ham/-.



